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ernment. So representations made
through the Heads of the Departments
to the Secretary, Central Board of
Revenue, mean representations to the
Government.

SHRr S. N. MAZUMDAR: Is my
friend aware that representations
through the Heads of the Departments
very often have the tendency to lose
their way into the waste-paper bas-
kets and files?

Sury M. C. SHAH: No, Sir, it is not
so. .

SHr1 B. GUPTA: May I know, Sir,
if this procedure is not also meant for
intimidating the employees?

a

Surr M. C. SHAH: No, Sir. .

Surt V. K. DHAGE: Can the hon.
Minister say if he had any instance in
mind which prompted him to change
these rules?

Surt M. C. SHAH: The Home Mini-
stry considered all these questions,

taking into consideration all the
factors. The Home Ministry pres-
cribed certain conditions, and those

conditions are to be enforced so far
as income-tax associations are
concerned.

DISCONTINUANCE OF COMPENSATORY
ALLOWANCR

*76. SRt S. N. MAZUMDAR: Will
the Minister for NATURAL RESOQURCES
AND SCIENTIFIC RESFARCH be pleased to
refer to my Starred Question No. 248
answered in the Council on 9th March
1954 and state whether any decision
has since been taken in the matter of
reviving the compensatory allowance
that was being paid to the employees of

the Fuel Research Institute at Dig-
wadih?
Tueg DEPUTY MINISTER Fror

NATURAL RESOURCES anp SCIEN-
TIFIC RESEARCH (Surr K. D. Mar-
Aviva): The Council of Scientific and
Industrial Research have not sanc-
tioned the grant of any compensatory
allowance {o the staff of the Fuel Re-
search Institute because the Central
Government staff stationed at Sindrl
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and at Jealgora and Pathardih where
the conditions of living are said to be
the same as those at Sindri, are not
allowed any compensatory allowance.

SHRI S. N. MAZUMDAR: Is it not
a fact, Sir, that the employees sta-
tioned at the Digwadih Fuel Research
Institute in certain matters such as
communications or market facilities,
are in a different position from the
employees at Sindri?

Surt K. D. MALAVIYA: A repre-
sentation from the staff of the Institute
was received in September 1953 for
the revival of the allowance. The
Council considered the matter and
took the advice of the Finance Minis-
try, as we are, in such matters, gov-
erned by the rules of the Services.
We decided that because the Sindri
and other Government Institutes had
stopped the compensatory allowance,
we should also not continue it.

SHRI S. N. MAZUMDAR: Is it not a
fact, Sir, that the compensatory allow-
ance which the employees at Sindri
used to receive was stopped, but later,
they were allowed some sort of allow-
ance under another name, though it
was a bit reduced in quantity?

SHrr K. D. MALAVIYA: The com-
pensatory allowance was stopped. But
I am not aware of any other form in
which it was given to them.

Sgrr S. N. MAZUMDAR: Will the
hon. Minister kindly make an enquiry
in the matter?

SHrr K. D, MALAVIYA: I
do it.

shall

FuLBRIGHT SCHEME

*77. SHRr D. NARAYAN: Will the
Minister for EpucaTioN be pleased to
state:

(a) the number of Indians who have
so far been granted scholarships un-
der the “Fulbright Scheme” since Its
inception;

(b) the number of Americans who
have come to India under the scheme
during the same period; and
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(¢) whether Government share any
expenditure in respect of the scholars
who have been granted scholarships

under this scheme?

Tue PARLIAMENTARY SECRE-
TARY To tTHE MINISTER ror EDU-
CATION (Dgr. K. L. SHRIMALI), (a) 483,

as far as Government are aware.

(b) 195, as far as Governmeni are

aware.

Do t,

(¢) No. <
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Surt TAJAMUL HUSAIN: May I
know how these scholarships are paid,

whether they are paid partly by the
U. 8. and partly by India?

Dr. K. L. SHRIMALI: I have al-
ready cxplained that the U. S. Edu-
cational Foundation gives travel grants



427 Oral Answers

to Indians who go to the U. S. A, for
study or for research, but there are
also some other scholarships, e. g., the
Ford Foundation Awards, which the
students get. Usually the U. S. Edu-
cational Foundation gives only travel

grants but students can get other
scholarships also.
Surr TAJAMUL HUSAIN: May I

know the subjects that are taught to
them in America?

Dr, K. L. SHRIMALI: All kinds of

subjects—science, technology, the hu-
manities, etc.
Surr TAJAMUL HUSAIN: Just

one last question, Supposing an Indian
who has been granted these scholar-
ships goes there, completes his train-
ing and then he decides to remain
there and become a citizen of the
United States, can he do so? What ob-
jection will our Government have
to that?

Dr. K. L. SHRIMALI: That is for
the U. S. Government to consider.

DR. SHriMaT: SEETA PARMA-
NAND: May I know how many
women students have gone so far to
the U. S. A. on these scholarships?

Mgr. CHAIRMAN: What is the
hreak-up into men and women?
Dr. K. L. SHRIMALI: I do not

have it.

SHRI B. GUPTA: 1Is the Govern-
ment aware that some of these bright
American boys coming here under the
Fulbright Scheme are trying to sell
here the Dulles-Eisenhower policy
among our students? ,

Dr. K. L. SHRIMALI: No. The

Government do not hold that view.

Suri V. K. DHAGE: The Minister
replied that under the Fulbright Sch-
emes the number of Indian scholars
who have gone to the U. S. A. was 400
but that the number of people coming
to India from the U. S. A. has been
about 190 or 196. May I know why
this difference?

Dr. K. L. SHRIMALI: There is no
restriction. We take in as many scho-
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1 lars as are coming here and we sen!
as many scholars as possible,

_ D1aMOND MINING IN ANDHRA

*78. SHRI GOVINDA REDDY: Will
the Minister for NATURAL RESOURCE-
AND SCIENTIFIC RESEARCH be pleased
state:

(a) whether diamond mining nc o
Ramalakota in  Andhra has becn
recommended by the Indian Bureau t
mines;

(b) if so, what are the prospect. !
such mining; and

(c) when the Mining operations will
start there?

Tue DEPUTY MINISTER rFor N\
TURAL RESOURCES anp SCIEN'II
FIC RESEARCH (Surr K. D. Mai:
viva): (a), (b) and (¢). The Indiun
Bureau of Mines is at present prospe:!
ing for diamonds in certain areas f
Andhra including southern regigns oi
Ramalakota with a view tq assessing
the possibilities of mining diamond
in these areas.

SHRrR1 GOVINDA REDDY: Has 't
the p:ospecting work been completc i’

SHRI K. D. MALAVIYA: No, Sir, 1
has not been completed. The India:
Bureau of Mines is at present engag: i
in prospecting in these areas and the
question of further expansion of this
prospecting programme is being exa-
mined.

Sar1 GOVINDA REDDY: Has tue
prospecting so far yielded any result?

SHRI K. D. MALAVIYA: We alrea,
know that this is a diamond a1
In 1890 an attempt was made by th
Hyderabad Deccan Company to opcn
up the Paritala Mine. The relati
sizes of diamonds revealed that 1iu
washings of theriver gravels in
Guntur-Kistna yielded sizeable di:
monds.

SHR1 GOVINDA REDDY: In view
of the fact that in these places thers
was diamond mining going on on 1
commercial scale, would there be un,
difficulty in starting mining operations
. now on the hasis of that evidence?




